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CENTRAL ADHINI$TRATIVE TRIBUNAL
PRINCIPAL BENCH

0A L679/?OO3
MA 1"406/2003

this the l-6th dav of Julv" 2oo3

Shanker Ra.iu. Member (J)Hon'b1e Sh-

Nalini Kant Sharma
S/o late Shiv Kumar $harma
(Ex- Binder. Govt- of India Press. Aliqarh)
R/o House No -LLA, DubeY*ka*Parao
Hani[< Chowk Putia- Aliqarh (UP) -

" . -Appl icant
(By Advocate $h- D-N-$harma)

VERSUS

Union of India throuqh

The Secretarv I

to the Govt- of India
Hinistrv of Urban Development'
Nirman Bhawan, New Delhi.

2. Tlre Director of Printinq -

Govt- of India 'Bo Winq
l.,li rman Bhawan. New Del hi -

5 The Manaqer
Govt. of India Press.
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a

ORD

Shri Shankar Ra.iu.

L-d - counsel of

al lowed to withdratl the

assail at the appropriate

AIiqarh. UP,
-..Respondents

E R (ORAL)

the applicant seeks and is
present OA with Iibertv to

staqe.

2- 0A is dismissed as withdrawn.

S R^r,
( SHANI(.ER RAJU )

MEMBER (J)
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